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SI.No. Name of the Und8rtalcing 

1 2 

47. Mis N.T.C. (A.P.K.K. & M) Ltd. 

Income-tax outstanding . 
as on 30.9.1991 
(Rs. In /akhs) 

3 

82.86 

48. MIs Central Mine Planning & Design 
Institute Ltd. 104.55 

Income Tax on Pension 

792. SHRI P.M. SAYEED: Will the 
Minister of FINANCE be pleased to state: 

(a) whether the income from pension is 
taxable; 

(b) if so, whether some persons are not 
showing their income from pension for the 
purpose of income tax; and 

(c) if so, the steps taken or proposed to 
be taken by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) The total income of a 
pensioner, inclusive of income from pension 
is liable to income-tax, if it exceeds the 
maximum amount not chargeable to tax. 

(b) and (c). The person responsible for 
payment of pension is required to deduct tax 
at source in accordance with the provisions 
of the Income-tax Act. If however. informa-
tion is received in a spac:ific case by the 
Income-tax Department regarding escape-
ment from tax of pension income, proceed-
ings under the Income-tax Ad are initiated to 
bring to tax such income in that case. 

(Ttanslations) 

Permission to NRIa to Bring Gold 

793. SHRI MOHAMMAD ALI ASHRAF 

FATMI: Will the Minster of FINANCE be 
pleased to state: 

(a) whether the Non-resident Indians 
are submittecfto bring gold with them; 

(bj if so, the details thereof; and 

(c) the quantity of god brought bi' thf 
NRls during the last two years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) No, Sir. 

(b) and (c). Does not arise. 

Casual Worker. In Border Roads Task 
Force 

. 794. SHRI KABINDRA PURKAYASTHA 
Will the Minister of DEFENCE be pleased te 
state: 

(aj whether a large number of worke~ 
under Border Roads Task Force are workinr 
on casual basis for the last 20-25 years am 
denied of all the facilities of permanent work-
ers; 

(b) whether the services of B.R.T.F. 
workers are discontinued after the expiry of 
179 days; 

(c) if so, the reasons therefor; 
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(d) whatherthe Government are contem-
plating to give such workers the status of 
permanent workerS; and 

(a) if not, tha reasons tharefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR): (a) Yes, Sir. Casual 
Paid Labourers are engaged by the Border 
Roads Organisation (BRTF) on 'as required 
basis' to supplament the permanent 
work-fn~. Sincetheirengagement iseasual 
in nature, the facilities of permanent workers 
are not available to them •. 

(b) to (e). As the Casual Paid Labourer's 
job is cesual in nature, their services are 
disengaged when no longer required. 

Training Facilities for Marine Personnel 

795. DR SUDHIR RAY: Will the Minister 
of SURFACE TRANSPORT be pleased to 
state: 

(a) whether there is a move to privatise 
the training facilities for marine personnel; 
and 

(b) if so, the details thereof and the rea-
sons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) : (a) and (b). 
There is no move to privatise the existing 
government training facilities. However, 
Government have authorised an existing 
private organisation to run a training course 
fOr ratings, purely on ad hoc basis for a 
period of one year. This had to be done In 
view 01 the urgent necessily to meet short-
age of certain e8tegoriea of seamen and the 
Jbsence of any Government training estab-
shmant for saaman. 

Smuggling from Neighbouring Coun-
trias 

796. ~HRI RAJNATH SONKAR SHAS-
TRI: Will the Ministerof FINANCE be pleased 
to state: 

(a) whether some trucks carrying 
smuggled goods from Nepal to Delhi ware 
intercepted in January, 1992; 

(b) if so, the details of the goods seized; 

(c) the number of persons arrested; and 

(d) the action proposed to be taken by the 
Government to check the smuggling from 
neighbouring countries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) to (c). The Hon'ble 
Member is presumably referring to the inter-
ception of one truck by the Ghaziabad Police 
in January, 1992, which was found to be 
transporting ball bearings of Hungarian make 
worth Rs. 6.28 lakhs approximately and 
packing tape of Taiwan origin valued at Rs. 
90,000 approximately. The aforesaid goods 
were seized and two persons, i.e. driver and 
cleaner of the truck were arrested and pro-
du<:ed before C.J.M., Ghaziabad on 151011 
1992. 

(d) The anti-smuggling drive has been 
intensified and the antHmuggling machin-
ery, including that which is deployed on the 
vulnerable points of the land borders and the 
coastline has been geared up. Close 
co-ordination is being maintained between 
all the agenci8s concerned with the detec-
tion and prevention of smuggling. 

india's Participation In Exhibition 
"Rebuild KuwaIt-81-

797. SHRI PHOOl CHAND vERMA: Will 
the Minister of COMMERCE be pleased to 
state: . 


